High Court of Jammu and Kashmir at Jammu.

Order

No:wﬁ_ﬁfé §8 Dated: 29/0? ’}'hs l&

Sanction is hereby accorded to the additional allotment of funds in favour of the
following Courts under Major Head 2014-Adm. Of Justice, Sub Head 0495-High Court,
detail head “079-Stipend and Scholarship” to the extent amount shown against each for
the current financial year 2018-19 for releasing salary of the manpower engaged for e-

Court project: .

S.No | Name of the wing/Court S.5.0 5.0 S.A. Months. Amount
g @ @ @ (InRs.)
L o e e A0 1608
T |HighCoutwing e [TV [0 12 |Seplember | Gassh:
72 High Court wing, Jammu | | 2 September. 64,584/-
J. Pr. D&S Judge, Srinagar. — | 2 Aug. & Sept. | 74,718/-
4. Pr. D&S Judge, Jammu. --= 1 2 Aug. & Sept. | 74,718/
5. | Pr.D&S Judge, Budgam. I 2 Aug. & Sept. | 74,718/
0. Pr. D&S Judge, Pulwama. — | 2 Aug. & Sept. | 74,718/
A Pr. D&S Judge, Kulgam. -- I Sl Aug. & Sept. | 74,718/
-8 [P D&S ) udge.Anantnag. - | |2 Aug. & Sept. | 74,718/
9. Pr. D&S Judge,, Bandipora. | 2 Aug. & Sept. | 74,718/
10. | Pr. D&S Judge, Baramulla --- | 2 Aug. & Sept. | 74,718/
I Pr. D&S Judge, Kupwara. 1 2 Aug. & Sept. | 74,718/
12| Pr.D&S Judge Kargil I 2 Aug. & Sept. | 74,718/
13| Pr.D&S Judge, Leh [ 2 Aug. & Sept. | 74,718/
171"_7 ;I"'u".klk)g‘w’a_:’\' Judge,Kathua. I 2 Aug. & Sept. | 74,718/
15 | Pr. D&S Judge, Reasi. ! J2 | Aug &Sept. | 74,718/
16| Pr. D&S Judge, Ramban I 2 i Aug. & Sept. | 74,718/
17 | Pr. D&S Judge, Kishtwar -- I 2 Aug. & Sept. | 74,718/
H Pr. D&S Judge,Poonch - — 2 Aug. & Sept. | 41,140/-
19 Pr. D&S Judge, Rajouri 1 % Aug. & Sept. | 74,718/-
20 | Pr. D&S Judge, Bhaderwah, --- | 1 Aug. & Sept. | 54,148/-
21 Pr.D&S Judge, Uhampur. - 1 2 Aug. & Sept. | 74,718/
22 | Pr. D&S Judge, Samba . I 2 Aug. & Sept. | 74,718/
23 | Pr. D&S Judge, Ganderbal | - || . Aug. & Sept. | 74,718/
24 Pr. D&S Judge, Shopian --- 1 2 Aug. & Sept. | 74,718/
Total:- 17,18,816/-

By Order.

No: 54 510-3177) e nmcd:_‘;g\ﬂ\le\ b

Copy to the:-
[-2

3-24

: \b\3
Deplity Registrar (Accits)

2 Registrar Judicial, High Court Wing, Jammu/Srinagar.
Pr. D&S Judge, Srinagar,/Jammu/Budgam/P

ulwama/Kulgam/Anantnag/

Bandipora/Baramulla/Kupwara/Kargil/Leh /Kathua/Reasi/ Ramban/Kishtwar/

Poonch/Rajouri/Bhaderwah/Udh

ampur/Samba/Ganderbal/Shopian.

29, Treasury Officer, Saddar Treasury, Srinagar.

26. Treasury Officer, Sub Try.Distt.Court complex, Janipur, Jammu,

27-40 Treasury Officer, Budgam/l’ulwama/Kulgam/Anantnag/Bandipom/Baramulla/
Kupwara/l(argil/Leh/Kathua/Reasi/Ramban/Kishtwar/Poonch/ Rajouri/
Bhadcrwah./Udhampur/Samba/Ganderbal/Shopian.

........... for information and necessary action.

47, Order Book.

_ 16
Deplity Registrar(Acctts) ,




